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TRATSTET T & “gaT VA=A (363 fo.3T.) F deier A fasrae & Aarer & fi= fod arsa g1
AT T IHF YT T FY o ety Fhy STTuar 7e griaer<y smafreat &1 Aera &9 o srurar Gy
fafer raEmdt & ATeaw | A ST FT AGHL TG BT TAT UHT FHT SIRIAT T GAT ST AT9qF THAT

ST ATAT 3T 30T ST, TS Al gl, FIA o6 TAT, AT FIT SAAIT T TSR AT FEH R FHT Ghal &l
36 afarfeem 7 g 20D FT ST-GTT (2) F AT HeH AR ST T i T sweer sifaw

LR

T ATEEAT F S A ATl G T o Frow e 47 st orawor Ity § Y Ty =t g
ST HEAH AT o FIATAT H IART LA 7T ST FhalT 2

LA
A T 75T & fasEmw B § @aw Yod aRaeEr, siq fget de-Aea e (363
frenfiex) ¥ "oy ¥ s & Aaret F A9 Hoh are F o s==ret F qrer v Gar s F
SATERITRT ol ST ATt S a7 &ferg fEoaor (srqave-1) T8i a4

94 de |d
ATATF-1
A s
RIS FT 1 &l US-Fas @« (363 fFFariex) F dad § sy F /arer % i fied asa
R R, Hear: MRfE<, TiE: TREE
| i | o | sy | T
. . . et/
it FT AH/EEAT | FH G, A R S Tﬁﬁasr TR | I FT TFR
|. #) | (qwHsH) | #H) %’ﬁ)
1 2 3 4 5 6 7 8 9 10
1 156-1 | 23.35 1.17 9.45 0.47 | ¥¥aaTr gew | i g
1 UIREE]] 2 126-1 2.94 0.06 1.19 0.02 AT g9 | LT
3 178-4 | 7.60 2.50 3.08 1.01 | Faard gow | s gfa
T AR 33.890 | 3.730 | 13.716 | 1.509
g st
TRAISHT FT AT GaT US-Tasi a1 (363 FFerHiex) F dae § sy & ATqTET & i e arsa
IESIMESCEUECH T TR, LUIERRIEL
GE] T9 | JewRT | T ﬁqﬁ%
. . .| W | fEwe | FISE | &Ewe
T T ATH/EEAT | F . o (e | aan | @R al('lrvﬁasr TR | I & TEHR
q. #) (T=e #) #) Eﬁ)
1 2 3 4 5 6 7 8 9 10
1 15-1 0.21 0.13 0.085 | 0.053 | §¥&ET ST | AL A
) . 2 15-2 3.22 0.02 1.303 | 0.008 | ¥Faqamwr qew | st g
2 3 15-3 1.63 0.06 0.66 0.024 | Yaarey ook | Ao afy
4 14-1 0.05 0.02 0.02 0.008 | T¥FMT aw¥ | §¥HTET o




[T &% 3(ii)]

HILT =T TSI AT

5 11 2.78 0.06 1.125 | 0.024 | F¥FHETaS¥ | d9HET O+
6 10-1 1.17 0.03 0473 | 0012 | Faartems | st g
7 10-2 0.73 0.01 0.295 | 0.004 | ¥Faartems | st g
8 10-3 0.10 0.01 0.04 0.004 | ¥Faarrems | st g
9 10-4 0.68 0.01 0.275 | 0.004 | Faartems | st g
10 10-5 0.08 0.01 0.032 | 0.004 | *Fdardtams | fosh gqf¥
11 10-6 0.20 0.01 0.081 0.004 | Faarrems | st g
12 10-7 0.29 0.01 0.117 | 0.004 | ¥@qarrems | st gH
13 6-1 0.12 0.01 0.049 | 0.004 | ¥@qarrems | st gH
14 6-10 0.81 0.01 0.328 | 0.004 | ¥Faartems | st g
15 6-11 0.64 0.08 0.259 | 0.032 | ¥Fdardtems | fosh gf¥
16 6-12 0.35 0.06 0.142 | 0.024 | Faartems | st g
17 6-14 0.15 0.07 0.061 0.028 | et ams | AT G
18 6-15 0.47 0.13 0.19 0.053 | ¥aarrems | st 9
19 6-16 0.59 0.14 0.239 | 0.057 | Faartems | st g
20 6-2 0.14 0.01 0.057 | 0.004 | ¥@dqarrems | s gH
21 6-5 0.22 0.02 0.089 | 0.008 | ¥F@ardtems | fash g
22 6-6 0.25 0.02 0.101 0.008 | et ams | AT G
23 6-7 0.18 0.02 0.073 | 0.008 | ¥Faartems | fAsh g
24 6-9 0.08 0.02 0.032 | 0.008 | *Fdardtems | fsh qf¥
25 181-1 0.25 0.16 0.101 0.065 | ¥IaaTy s SR
26 | 181-10 | 0.10 0.05 0.04 0.02 | ¥FqATT A= EIE
27 181-8 1.72 1.47 0.696 | 0595 | ¥FAATLT & SR
28 181-9 | 0.10 0.04 0.04 0.016 | TIaard sms EIE
29 176 11.48 1.05 4646 | 0425 | STEEIFST | AEERTET A
30 180-1 0.05 0.05 0.02 0.02 | IFaanras | s g
31 180-2 | 0.04 0.04 0.016 | 0.016 | ¥Faartems | fash g+
32 180-3 | 0.07 0.01 0.028 | 0.004 | *Fdardtems | fosh qf¥
33 180-5 | 0.37 0.10 0.15 0.04 | IFaamTas | s g
34 183-1 0.18 0.18 0.073 | 0.073 | @qanremg | f&st &
35 | 183-10 | 0.06 0.06 0.024 | 0.024 | ¥Faartems | st aE
36 | 183-12 | 0.09 0.09 0.036 | 0.036 | *@aardtams | fosh qf¥
37 | 183-13 | 0.06 0.06 0.024 | 0.024 | ¥@qanremg | st gH
38 183-2 | 0.06 0.01 0.024 | 0.004 | Faartams | st g«
39 183-8 0.04 0.01 0.016 | 0.004 | ¥@dqarrems | &=t &
40 183-9 | 0.16 0.08 0.065 | 0.032 | Waartams | st g+
41 | 183-35 | 2.00 0.35 0.809 | 0.142 | @dqanremg | f&st g+
T 3197 | 478 | 12934 | 1.931
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A st
TRASHT &7 91 gat Ae-fAsaerw (363 frerfie) ¥ gag § Ry F At ¥ S fad arw
IESIMECPELECH Teo: TR, T FISHHT
1] 2 3 4 5 6 7 8 9 10
LE] afgwfea | 3o .
. . N owem | T | e | e | T
T FT ATH/EEAT | FH G. FARA ATAT & | AR | I T TR
T | ey | T | T e
. (TFeH) | H) #)
96-8 3.13 0.25 1.267 | 0.101 | S¥&RI &Y | T 9
97-1 0.2 0.11 0.081 | 0.045 | ¥Fdqamy ek | it G
3 97-6 2.15 0.13 0.87 | 0.053 iww ' Tt Gy
4 98-1 5.27 0.13 2133 | 0.053 | "¥TY aST | ST 9w
5 99-1 0.49 0.02 0.198 | 0.008 | ¥aamdy e | fosh qf¥
6 99-2 1.01 0.12 0.409 | 0.049 | ¥Faamroes | fosh Gfi
7 99-8 0.71 0.12 0.287 | 0.049 | ¥¥dqamy qeF | s G|
8 99-9 0.02 0.03 0.008 | 0.012 | ¥aardy e | =i qff
9 99-10 0.52 0.09 0.21 0.036 | ¥aar< oeF | fAsh afa
10 | 99-11 0.05 0.02 0.02 | 0.008 | ¥Fqarr e+ | st gy
11 99-12 0.07 0.02 0.028 | 0.008 | ¥aamore® | fash Gfi
12 100-1 0.13 0.03 0.053 | 0.012 | ¥¥qamy ek | it G|
13 100-2 0.57 0.30 0.231 | 0.121 | ¥@qarr ook | s 9fa
14 | 100-19 | 1.65 0.42 0.668 | 0.17 | ¥@aarroes | i 9fa
15 | 100-20 | 0.11 0.10 0.045 | 0.04 | ¥Fqamr OeF | Fsi G
16 | 100-21 | 0.25 0.07 0.101 | 0.028 | ¥aam<t ek | fosh qfi
17 101-1 6.51 0.19 2.635 | 0.077 | ¥Fqamy qeF | @St G
3 | wieEww | 18 101-2 0.26 0.04 0.105 | 0.016 | ¥Faam<r ek | fosh qfi
19 101-3 0.25 0.02 0.101 | 0.008 | ¥FqATT ok | AT A
20 101-9 0.27 0.07 0.109 | 0.028 | ¥FAATT OoF | AT A
21 102-1 2.40 0.06 0.971 | 0.024 | ¥R FST | L&
23 102-3 0.10 0.00 0.04 0 ALEHET a9 | LR
24 102-4 0.36 0.02 0.146 | 0.008 | ¥@aam<r ook | fosh Gfi
25 | 102-17 | 0.26 0.03 0.105 | 0.012 | ¥¥qamy ek | A G|
26 | 102-18 | 0.20 0.03 0.081 | 0.012 |¥Faryees | st g
27 | 102-20 | 0.62 0.02 0.251 | 0.008 | ¥Iaary e | fash afa
28 103-1 2.13 0.04 0.862 | 0.016 | T¥&HEI &Y | AL A
29 104-1 0.04 0.01 0.016 | 0.004 | *Faariams | M@ W
30 104-2 0.10 0.03 0.04 | 0.012 | ¥Faarrars | & g
31 104-3 0.57 0.02 0.231 | 0.008 | *Faariams | s g
32 104-4 0.13 0.03 0.053 | 0.012 | ¥¥yamyams | st G
33 104-5 0.12 0.02 0.049 | 0.008 | ¥FAaT ams | AT G
34 105-1 1.09 0.17 0.441 | 0.069 imf CEEAR T
35 | 105-10 | 0.13 0.01 0.053 | 0.004 | *Iaardyams | s qf¥
36 | 105-12 | 0.13 0.07 0.053 | 0.028 | ¥¥aamwlams | AT qfH




[T &% 3(ii)]

HILT T TSIA . AHTYTL

37 | 10514 | 0.15 0.03 0.061 | 0.012 | *¥yaariams | s g
38 | 105-15 | 0.07 0.02 0.028 | 0.008 | W@aartams | st af
T 32.22 289 | 13.04 | 1.167
A st
IRIISHT FT AT GaT US-[asr a1 (363 fherHiex) F dae § fasraerw & Aarer % i diad s
ST s, Hew: TR, T FTEAT
1] 2 3 4 5 6 7 8 9 10
w4 | 3@ |wfwfa | 3@ ?ﬁmg
. . .| "@En/ | &Fwe | TN | S
T FT ATH/EEAT | FH G. o (e | A a | @R %l('lr-ﬁasr ERiEau) T FT T
g. #) | (TFSH) | ¥) Eﬁ)
1 162-1 | 027 | 022 | 0.109 | 0.089 | wreary o | fasft afd
2 162-2 | 0.50 0.25 | 0.202 | 0.101 | ¥@damreed | st &
3 162-3 | 039 | 0.17 | 0.158 | 0.069 | wreamyorew | fAsft af¥
4 162-4 | 0.60 0.23 | 0.243 | 0.093 | ¥FaamrqeF | st gH
5 162-5 | 022 | 0.14 | 0.089 | 0.057 | vraaryorw | s qfd
PR [ 6 162-6 | 027 | 0.09 | 0.109 | 0.036 Ws@g@ﬁ fooft g
7 163-1 | 0.46 0.31 0.186 | 0.125 1@: LR
8 163-2 | 0.28 0.31 0.113 | 0.125 iﬁ? LR
9 163-7 | 0.28 0.31 0.113 | 0.125 iﬁ? LR
T 299 | 203 | 1322 | 0.82
b RGNl
TRIISHT FT AT Gat US-Fasr a1 (363 fFFarHiex) F dae § fAsraa v § Aq1eT % §iF e arsa
ISEIMCEREUECH wew: TR, iE: aaueT
1 2 3 4 5 6 7 8 9 10 11
' o | s | o | i | afr
M BT . qeq1/ ST
— ET 3 R e al('l?-ﬁa?r Euicauf T feroqufy
. #) | (FEH) #) Eﬁ) t
EICEIEC
. ERIEEISE]
1 ©1) ) 4o | ot 049 | 0125 | TIIE | R | o
1125 T qm S S——
FA|
EICEIEC
5 | &d9er i : 5 EXIERIEE
2 (86:2) 1.04 0.3 0.421 0.121 Sl EE I
1136 T T | erfmrm
AT
3 70 1 037 | 004 | o015 | oote | TTUEE | FA | o
1137 T qa AT AT
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EER
AATST
i . EXIERIEE]
4 ©72) 1 112 | 023 | 0453 | 0093 | TEUEE | TEA | o
1140 o af e
CERI
AT
i . o EXIERIEE]
5 (67-6) 0.75 0.09 0.304 0.036 Sl % ATE AU
1141 T | erefrmm
CERI
AT
i . s EXIEEISE]
6 (68-1) 2.5 0.49 1.012 0.198 S ¥ AT AU
1143 aTo® qr TerfrraTE
CER
AATST
i . s ERIERIEE]
7 (88-4) 0.36 0.06 0.146 0.024 qame F AT AT
1144 T T e
CER
.
. ERIERISE]
88-5 AT |
8 ®85 1 045 | 005 | 0061 | o002 ! ¥ AT AT
1147 I g e
EERI
AATST
i . o ERIERIEE]
9 (88-6) 0.39 0.02 0.158 0.008 qame ¥ AT AU
1148 o afw TerrraTE
EERI
7.53 1.59 3.195 0.641
b GCRT
IRATSHT T AT a1 Ve-FAS A RA (363 faraiiex) & dae # Aea=e § ATeT & S 9 AT
e Rerra, Tew: TR, IERCIERIEE:
1 | 2 3 4 5 6 7 8 9 10
sfawfea
3 g 3’“ aﬁ"am“'gf' 3’_"‘ fromr
T T ATH/GEAT | FHE. | T CIEIEE] ELIEDA ) [ FT TH
< (THe | ATt & | (BRI (
' q) | (@wsH) | H) Eﬁ)
1 2-1 0.20 0.20 0.08 0.08 LECAREC RS TEEHTHT R
2 2-2 0.29 0.1 0.12 0.04 LITAATL [ st i
3 2-4 0.56 0.07 0.23 0.03 STy 9 fAoft sfyr
6 | wisyeH 4 2-7 0.20 0.1 0.08 0.04 SeraaTeY 9o fAoft sfer
5 2-8 0.28 0.19 0.11 0.08 LIAAATL [ st i
6 2-9 0.40 0.14 0.16 0.06 AT I fAoft sfer
7 2-10 0.52 0.35 0.21 0.14 LTI [ st i




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 7
8 2-11 0.23 0.23 0.09 0.09 AT [ st i
9 2-12 1.88 0.18 0.76 0.07 LIATATL [ st qfer
10 3-1 5.56 0.35 2.25 0.14 FT qEETET
11 4-1 4.03 0.18 1.63 0.07 LTI T st i
12 4-3 0.4 0.08 0.16 0.03 LIATATL [ st qfer
13 4-4 0.25 0.04 0.10 0.02 LTI T st i
14 4-5 1.81 0.08 0.73 0.03 LIATATL [ fasft qfer
15 4-6 0.12 0.03 0.05 0.01 LTI T st i
16 4-7 0.19 0.03 0.08 0.01 LTI T st i
17 7-1 1.20 0.05 0.49 0.02 LA A9 | AT g
18 7-2 0.49 0.01 0.20 0.00 LTI T st i
T 18.61 2.41 7.53 0.97
A et
RIS FT AT &l US-Fasr a1 (363 fhariex) F dae § sy & Aarer % i fiad asa
S R, Hed: TR, ME: FISqTAT
1] 2 [ 3 4 5 |6 7 8 9 10 11
S R A
TMEHR | KW | GE G | FARA | F AT | HARA S FT
AHEEET | §. | TANTAE. | (TFE | AT | (FRIT Tﬁaﬁ T TR fewroft
q) | (TReH) | ) gﬁ)
86-1 . AT AT
1 | (1110,110 | 1.76 158 0.71 0.64 i ) FUgT | F 18 90 UAd Ty
9,1111) ' ' ' o AN
86-2
(1115,123
6,1108,11 . AT AT
2 | 04,1103,1 | 2.58 087 | 104 0.35 i ) 9T | F F1E 90 TANUAE
099,1100, ' ' ' o AT
1237,1107
,1106,110
— 5,1102)
7 AAATST ITTAATSIH
T qLHRRT | FCRT o
3 | 87(1098) | 5.06 0.80 |2.05 0.32 EE RS g %Wmﬁl
AT TS
TEHET | AR
4 | 89(1083) | 36.28 0.01 | 14.68 |0.00 EEEY o %WWW
90-1 . e
s (1097,109 0.50 ey IGEil S 5
6,1095,10 ' 0.23 | 0.20 0.09 IoF qfa ;r;.;l T
94)
6 90-2 0.32 frsft ¥ are zvrm;r@m
(1093) ' 0.10 | 0.13 0.04 IoF qfar Waﬁ%
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7 90-4 0.19 et ¥ AT :?T;r@m
(1091) ' 0.05 |0.08 0.02 9 qfir Wﬁl

8 90-5 0.09 il ¥ AT @rm;rqrnw
(1091) ' 0.04 |0.04 0.02 s qfiy Wﬁl

9 90-6 0.40 freft ¥ AT @rm;rqrnw
(1091) ' 0.04 |0.16 0.02 % e Wﬁl

10 90-7 0.52 frett ¥ AT ;T;r@m
(1091) ' 0.03 | 0.21 0.01 s qfiy Wﬁl

A TATST IUTIATTT

90-8 ERLEIE fastr

1 (1090) 0.12 0.03 | 0.05 0.01 I oqfir %WWZ_:[;' e

12 90-10 0.23 il o ;ﬁmm
(1089) ' 0.03 | 0.09 0.01 9 qfir Wﬁl

B Srqarh | R ;‘m' ST I
(1088) ' 0.03 |0.10 0.01 9F qfy Wa_:f;l s

14 90-14 0.36 s ¥ are ﬁm
(1086) ' 0.04 |0.15 0.02 I qfir Wﬁl

15 90-15 0.18 Ll ¥ are ﬁm
(1085) ' 0.02 | 0.07 0.01 9IF qf Wﬁl

AAATST IUTSATSI

90-16 ERLEIE fastr

16 (1084) 0.38 0.07 |0.15 0.03 I qfir %W?Z_:[;l e

17 101-1 0.11 Ll ¥ are ﬁm
(925) ' 0.05 | 0.05 0.02 9IF qf Wﬁl

18 101-2 0.45 ERGEIEA IGEil S Sl
(924) ' 0.03 |0.18 0.01 I ofer Waﬁ"?r[| s

19 101-3 0.06 frett FarT ;ﬁr@w
(922) ' 0.01 | 0.02 0.00 % gt Wﬁl

20 1031 0.06 freft e zvrtr?;rww
(931) ' 0.05 | 0.02 0.02 I ofer Wﬁl

01 103-2 017 ERGEIR ISl S S
(931) ' 0.02 |0.07 0.01 I gt R

EEll
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HILT =T TSI AT

22 103-3 0.05 et ¥ AT :?T;r@m
(931) ' 0.04 |0.02 0.02 9IF ¥ Wﬁl
23 103-4 0.18 et ¥ame @rm;rqrnw
(930) ' 0.07 |0.07 0.03 I qf Wﬁl
o4 103-10 0.24 ERLEIEA IGEil S S
(929,928) ' 0.10 | 0.10 0.04 9IF ¥ :r;; |I e
o5 103-11 016 ERGEIE IEEil S I
(927) ' 0.01 0.07 0.00 I g W@.ﬁ;. s
AAATS ITTSATSIT
gEET | g
26 | 104 (955) | 13.62 043 | 551 017 e afr %aﬁwa;;rﬁ@w
116-1 . o
(1020,101 Waarr | e 5
27 9,1018,10 0.76 0.40 | 0.31 0.16 9IF ¥ %wwaﬁ%r{| e
17)
28 116-2 0.25 il ¥ ;ﬁmm
(1016) ' 0.12 |0.10 0.05 9IF ¥ Wﬁl
o | 1163 | At fdl ;‘m' ST I
(1016) ' 0.05 | 0.06 0.02 9k qfr Wa%l R
AAATST IUTSATSIT
116-4 ERLEIE IGEil
30 (1015) 1.04 0.40 | 0.42 0.16 9TF ¥ %W?Zﬁ;l e
31 116-5 0.20 ¥ A ﬁm
(1014) : 0.09 | 0.08 0.04 9k qfr Wﬁl
AAATST IUTSATSI
116-6 ERLEIE] IGEil
32 (1013) 0.25 025 |0.10 0.10 9TF ¥ %W?;;l e
33 1167 1.29 felt FamE ;ﬁr@w
(1012) ' 0.11 | 0.52 0.05 IoF o Wﬁl
34 116-9 0.50 freft e zvrtr?;rww
(1011) : 0.04 | 0.20 0.01 9IF ¥y Wﬁl
35 119-1 0.31 felt FamE ;ﬁr@w
(1043) ' 0.06 |0.13 0.02 ITF iy Wﬁl
36 119-2 0.27 freft ¥ame zvrm;r@w
(1040) ' 0.07 | 0.11 0.03 9IF qfy Waﬁﬁ
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AAATST ITTAATIA
119-12 rqET fastr
37 (1040) 0.16 0.06 0.07 0.02 9o ¥ %Wwﬁtl S
AT SAfAATSIT
119-13 ATy st
38 (1039) 0-25 0.10 | 0.10 0.04 9 i %W?Z%l WS
AT SAfAATSTT
119-14 ECLEIEA] fastr
39 (1039) 0-12 0.09 |0.05 0.04 9o ¥ %W?Z%l WS
AT IAfAHTSIT
119-15 ATy st
40 (1020) 0.04 0.03 |0.02 0.01 9 ¥ %WW@;. e
Kl 69.90 | 6.63 28.29 2.68
T et
TRIATSHET T ATH: GaT US-fas I A (363 fFaiHiex) F dae # s & A4T=T & S el A1sa
ISSIMESERUEEH Ao e, T QIFET
2 3 4 5 6 7 8 9 10
‘ axaey | T aftmea | aferea
e &7 w0 N A% | FITW | g% | AW & ffr 7 T
qr/aEdT g, - (e | ATt & | (BT | ATt &
' #) (TS #) #) (FFRITH)
1 1 5.81 0.15 2.351 0.061 | ¥IAET T EEIE\G]
2 2 0.57 | 0.016 | 0.231 0.006 CEEAREC AT
RIqeE T | 3 3 1.47 0.11 0.595 0.045 | *IAETL OF st g
4 6 1.11 0.572 | 0.449 0.231 CEEAREC AT
5 1018 0.15 0.097 0.061 0.039 TLFT 7 Wl'ﬁi[ﬁ?
T 9.11 0.945 3.687 0.382
b GRT
TRIISHT FT AT Gt US-Tasr a1 (363 FherrHiex) F daer § s/ & ATTeT & o= et arsT
Rrem: R, Hew: Rrqeaes, T AT
2 3 4 5 6 7 8 9 10 11
ey L&l EIE IS T | FwRa
i T | OGN | gEeA | AN | SFARA | A qreAr & Skl o
TR/ . | godig | (TFE | AT ET | (BRI | 87 @FA THIT
T, ) (Twe #) ®) ®)
1 62 1.62 0.76 0.656 0.308 Tt | T
T qfw
vy | A
gt | 2 63 0. 0.268 0.223 0.108
55 oo o
3 64 0.48 0.227 0.194 0.092 N R
T qfw




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 11
4 65 0.47 0.237 0.19 0.096 Al B -
I qfr
5 66 1.04 0.517 0.421 0.209 o | -
I qfr
A AT
ERIERIEDED
S ELERL
6 67 0.24 0.24 0.097 0.097 s ?;2 e T
530, 531 T4
532 T T
[ERIRIEI
EICEIET]
ERIERIEDED
Bl
7 71 1.29 0.711 0.522 0.288 "%f ?;‘;‘ 522,
523,525,526,5
27,542 UH 543
T T T
T
ey | fAsh
8 79 0.31 0.238 0.125 0.096 s o -
9 84 0.94 0.203 0.38 0.082 i T | e -
EERS e
10 | 100 10.11 0.37 4.091 0.15 GIEIC] AT -
qfa
T 17.05 3.771 6.899 1.526
st
IRAISHT T AT a1 Ue-FAsaRA (363 fahaiHiex) & gy d fasa= e & Aret & = diad ae
IEEIRESPELECH Hew: fRqeue, i FRrqeaett
1 2 3 4 5 6 7 8 9 10
SER | | e Gn%ranrvﬁﬁ
T AT EL e/
e | 4. | oo E. (Wé'““;“) e | (e | e | T | IR
(TFed) | H) )
1 21-19 0.3 0.06 0.121 0.024 TATH % EEIR S
2 21-20 0.04 0.03 0.016 0.012 TATH % G EEIE
10 | RrqEuet | 3 21-21 0.28 0.03 0.113 0.012 TATH 5% G fasfr s
4 21-22 0.05 0.04 0.02 0.016 TATH o I st qfer
5 21-23 0.19 0.11 0.077 0.045 TATH o I st qfer
T 0.86 0.27 0.347 0.109
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TRASET T A0 gat Ae-Fasra=e (363 ﬁ::ﬁ:gqjﬁ?aﬁﬁmﬁﬁw%ﬁaeﬁﬂﬁw
ISEIMEEECUECH Hiew: g, ie; ierfeTeT suErH
1 2 3 4 5 6 7 8 9 10
T AT . a4 de aﬁ—«r tg;? aﬁ—«r RN
T T |, QT*l'fﬁ'QTI' P P qreAt & ERiETul R F7 T
o o | (@ | ) ‘%"";;“
1 159 3.21 0.73 1.299 0.295 LA Fo7Y ATeATe

2 160-1 0.2 0.09 0.081 0.036 AT F EEIEE]

3 160-2 0.15 0.12 0.061 0.049 | ¥HTEATI o fastT qfr

4 160-3 0.56 0.2 0.227 0.081 AT vF fostt s

5 160-16 | 0.05 0.03 0.02 0.012 | ¥FqETT IoF fastt e

6 160-17 | 0.19 0.15 0.077 0.061 AT oI fastT qfr

7 160-18 | 0.05 0.01 0.02 0.004 AT vF EEIE\E]

8 17941 | 014 | 012 | 0057 | 0.049 wfém foroft sfir

9 1792 | 002 | 001 | 0008 | 0.004 wﬁﬁmﬁ forsfy sfir

10 1793 | 022 | 0.2 0.089 | 0.081 wﬁﬁmﬁ forsfy sfir
11 1794 | 02 | 008 | 0081 | 0032 Tﬁ AT AT
12 179-5 | 005 | 005 | 002 | 002 H;}Eﬁa:f ST

13 179-6 0.12 0.14 0.049 0.057 | ¥FAET o fasfr sfer

1q | SRR | gy 1797 | 015 | 006 | 0061 | 0024 | Yoyt s forsfi sfir

MR 15 179-12 | 0.59 0.21 0.239 0.085 TIAAT F EEIE\G]

16 179-14 | 0.34 0.24 0.138 0.097 IAAT F st qfar

17 179-18 | 0.07 0.03 0.028 0.012 | ¥FdaET o AT qfr

18 179-20 | 0.09 0.08 0.036 0.032 | ¥FTET IoF At g

19 179-21 0.05 0.06 0.02 0.024 IAAT F st oo

20 179-22 | 0.04 0.03 0.016 0.012 | ¥FqETE OF fastt qfr

21 179-23 | 0.07 0.07 0.028 0.028 TIAET vh oty s

22 179-24 | 0.11 0.09 0.045 0.036 AT F EEIR S

23 179-25 0.1 0.1 0.04 0.04 TAETT EEIR S

24 235-1 0.1 0.04 0.04 0.016 | ¥FqATL ITARC oty s

25 235-2 0.15 0.12 0.061 0.049 | ¥TFAAT ST st oo

26 235-10 | 0.74 0.11 0.299 0.045 | ¥FAETLN ITARMT EEIR S

27 235-11 0.17 0.18 0.069 0.073 | ¥FqATE IUARC oty s

28 235-12 | 0.22 0.11 0.089 0.045 | ¥FAATE ST BRG]

29 235-13 | 0.35 0.09 0.142 0.036 | ¥EaETY STARM fastt qfr

30 235-14 0.3 0.26 0.121 0.105 | ¥FA@TT TR st qf&
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31 235-15 | 0.54 0.02 0.219 0.008 | ¥FAATET ITATIT EEIET]
32 235-18 | 0.91 0.15 0.368 0.061 | ¥IAAT TR st qf&
FT 10.25 | 3.98 4.148 1.609
A st
TRITSET FT AT Gat Ae-fasra= T (363 freriiey) & gy # e & Auret F i fiad are
ISKIMEEREUECH HE: T[T, e ASaH
1 2 3 4 5 6 7 8 9 10
* w¥ g | A i aﬁm?vﬁaﬁ "
HICEC ) EX) qegt/
ATH/EET g | werdiow . (e ) Tt e | @RI | & (@RI T 7
(TFEd) | #) )]
1 387-1 0.12 0.035 0.049 0.014 TATH M5 Fostt s
2 386-1 0.59 0.17 0.239 0.069 TATH M3 fasfr sfer
3 385-1 3.94 0.403 1.594 0.163 ALHTL ST et i
4 375-1 0.68 1.602 0.275 0.648 TATH IO sty s
5 374-1 0.27 1.902 0.109 0.77 TATH 6 fasfr sfer
12 | =Eaw 6 311-1 0.12 0.274 0.049 0.111 TIaETE g st qfar
EEGEIREE -4
7 128-1 0.3 1.611 0.121 0.652 EEL
(et T
8 125-1 1.15 1.273 0.465 0.515 AT st gfar
9 124-1 1.28 2.685 0.518 1.087 AT vF EEIE\G]
10 130 0.78 1.744 0.316 0.706 LR q5T LR
T 9.23 11.699 | 3.735 4.735
st
TRATSET FT AT Gat Ae-fasra=ww (363 frarie) & gy # e & Aarst % S fiad s
ISEIMEEECUECH HE: T[T, i TRET
1 2 3 4 5 6 7 8 9 10
e EIE DI
T FT i ad s I &t I a%@lr ey
) .| werdiow | &AW AT & TR f T TH
AT/ . . .| AT EE | (@R}
(TF< ) ) #)
11 66 2.27 0.175 | 0.919 0.071 AL q LR
12 67 0.86 0.365 | 0.348 0.148 | FAETL oF st qfer
13 |  wRET
13 68 0.18 0.28 0.073 0.113 | FaaTT IvF st qfer
14 81 1.12 0.181 0.453 0.073 AL qT LR
T 4.43 1.001 1.793 | 0.405
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A st
TRITSET FT AT Gat Ae-fasra= T (363 frariiey) & day # e & Auret F i fiad are
ISEIMEEECUECH Hed: T[T, i RaueieT
1 3 4 5 6 7 9 10
cteem | | Ao | e | A s{a
. . . e/ Ll
T FAHAST | A Tafiuw . | (THE | AT e | @FAT | AT ad S THIT
) (TS ) ®) | @FEEH)
15 67/1 1.71 0.07 | 0.692 0.028 | ¥FaaTY grvF | st s
14 | fRquetider 16 67/2 0.14 0.07 | 0.057 0.028 TR AT | %ﬁ[ e
17 67/3 1.71 0.066 | 0.692 0.027 | Y¥qaT g | s qfw
T 3.56 0.206 1.441 0.083
A et
TRIISHET FT AT Gt Ae-fFasra=wr (363 frardie) & gy § e & =uret F i fiad are
IECIMESRCUECA He: T, UL GRECIRE
1 3 4 5 6 7 8 9 10
atd dror | Aroms | amew | AT
. . . qeq1/
T T ATH/EEAT | FH 4, fond, | (mEe | AR aw | @R Tl?-ﬁ%?r FfTeRoT I &1 TR
) (Te #) ) gﬁ)
18 248-1 0.37 0.179 0.15 0.072 | =dEwI I st i
19 262-1 0.14 0.25 0.057 0.101 LA st i
.5 - 20 267-1-A-1 0.06 0.298 0.024 0.121 TCHTL [ st gfar
21 269-1 0.24 0.142 0.097 0.057 LA F st i
22 33-1 0.16 0.178 0.065 0.072 TATH M5 fasfr sqfr
23 124-1 0.48 0.275 0.194 0.111 AFRT d9T | " g
FA 1.45 1.322 0.587 0.534
wferm o
#.9. T T ATH (e ) FA HADT (TFRATH)
1 NINEE 3.73 1.509
2 gt 4.78 1.931
3 HISEHT 2.89 1.167
4 FILESTH 2.03 0.820
5 ENEC 1.59 0.641
6 HiSTTAT 2.41 0.970
7 F T 6.63 2.680
8 KIREEE 0.945 0.382
9 AREIREC 3.771 1.526
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10 IR RAREH 0.27 0.109
11 UEIERSEDEEC] 3.98 1.609
12 EIEERCH 11.699 4.735
13 TRET 1.001 0.405
14 Riquetider 0.206 0.083
15 HedT 1.322 0.534

Rl 47.254 19.101

[®T. . CE/Con/llI/VSKP /VZM-NWP 31 Line/SRP/20A]
qefie wme gfiaT, i S (R -909)

MINISTRY OF RAILWAYS

(East Coast Railway)
NOTIFICATION
Bhubaneswar, the 23rd February, 2026

Notice under Section 20A of the Railways Act-,1989
S.0. 957(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to ,is required for
the execution of Special Railway Project, namely, “3™ line between Vizianagaram to Naupada in connection to
Khurda Road - Vizianagaram (363 Kms.)” in Vizianagaram district in the state of Andhra Pradesh, hereby declares
its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely. The Joint Collector & Additional District
Collector Officer, Vizianagaram as a Special Land Acquisition Officer, Vizianagaram District and Area of the
Special Railway Project is “3'® line between Vizianagaram to Naupada in connection to Khurda Road-
Vizianagaram (363 Kms.)” in writing, and shall set out grounds thereof and competent authority shall give the objector
an opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such objections
and after making such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final.
The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.
SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for Special
Railway Project, namely 3" line between Vizianagaram to Naupada in connection to Khurda Road -
Vizianagaram (363 Kms).” in Vizianagaram district in the state of ANDHRA PRADESH.

East Coast Railway
Annexure-I

Land Schedule

Name of the Project: 3" line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Garividi  Village: Garividi
Survey Total Areato be | Total Area Area to be
Namsﬁ\llg).zf the SI.NO Number/LPM Area (in Acquired (in Acquired (in | Classification T}llz]:rf dOf
& NO Acre) (in Acre) Hectares) Hectares)
2 3 4 5 6 7 8 9 10
GARIVIDI 1 156-1 23.35 1.17 9.45 0.47 Rythwari mettu P{g’;‘f
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2 126-1 2.94 0.06 1.19 0.02 sarkar government
poramboke land
3 178-4 7.60 2.50 3.08 1.01 Rythwari mettu | 1 1VAte
Land
TOTAL 33.890 3.730 13.716 1.510
Land Schedule
Name of the Project: 37 line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram
(363 Kms)
District: Vizianagaram Mandal: Garividi Village: THONDRANGI
Survey ]X;E:aal Area to be Total Izrsauti(;;f
Name/No.of the village SINO | Number/LPM (in Acquired (in | Area(in %in Classification | Type of land
NO Acre) Acre) Hectares) Hectares)
1 2 3 4 5 6 7 8 9 10
1 15-1 0.21 0.13 0.085 0.053 sarkar government
poramboke land
2 15-2 3.22 0.02 1.303 0.008 R .PUNJA Private Land
3 15-3 1.63 0.06 0.66 0.024 R .PUNJA Private Land
4 14-1 0.05 0.02 0.02 0.008 sarkar government
poramboke land
5 11 2.78 0.06 1.125 0.024 sarkar government
poramboke land
6 10-1 1.17 0.03 0.473 0.012 R.NANJA Private Land
7 10-2 0.73 0.01 0.295 0.004 R.INANJA Private Land
8 10-3 0.10 0.01 0.04 0.004 R.INANJA Private Land
9 10-4 0.68 0.01 0.275 0.004 R.NANJA Private Land
10 10-5 0.08 0.01 0.032 0.004 R.NANJA Private Land
11 10-6 0.20 0.01 0.081 0.004 R.NANJA Private Land
12 10-7 0.29 0.01 0.117 0.004 R.INANJA Private Land
13 6-1 0.12 0.01 0.049 0.004 R.NANJA Private Land
14 6-10 0.81 0.01 0.328 0.004 R.NANJA Private Land
15 6-11 0.64 0.08 0.259 0.032 R.NANJA Private Land
16 6-12 0.35 0.06 0.142 0.024 R.NANJA Private Land
17 6-14 0.15 0.07 0.061 0.028 R.NANJA Private Land
18 6-15 0.47 0.13 0.19 0.053 R.NANJA Private Land
19 6-16 0.59 0.14 0.239 0.057 R.NANJA Private Land
2 THONDRANGI 20 6-2 0.14 0.01 0.057 0.004 R.NANJA Private Land
21 6-5 0.22 0.02 0.089 0.008 R.NANJA Private Land
22 6-6 0.25 0.02 0.101 0.008 R.NANJA Private Land
23 6-7 0.18 0.02 0.073 0.008 R.NANJA Private Land
24 6-9 0.08 0.02 0.032 0.008 R.NANJA Private Land
25 181-1 0.25 0.16 0.101 0.065 ANANJA D.PATTA
26 181-10 0.10 0.05 0.04 0.02 ANANJA D.PATTA
27 181-8 1.72 1.47 0.696 0.595 ANANJA D.PATTA
28 181-9 0.10 0.04 0.04 0.016 ANANJA D.PATTA
29 176 11.48 1.05 4.646 0.425 sarkar government
poramboke land
30 180-1 0.05 0.05 0.02 0.02 R.NANJA Private Land
31 180-2 0.04 0.04 0.016 0.016 R.NANJA Private Land
32 180-3 0.07 0.01 0.028 0.004 R.NANJA Private Land
33 180-5 0.37 0.10 0.15 0.04 R.NANJA Private Land
34 183-1 0.18 0.18 0.073 0.073 R.NANJA Private Land
35 183-10 0.06 0.06 0.024 0.024 R.NANJA Private Land
36 183-12 0.09 0.09 0.036 0.036 R.NANJA Private Land
37 183-13 0.06 0.06 0.024 0.024 R.NANJA Private Land
38 183-2 0.06 0.01 0.024 0.004 R.NANJA Private Land
39 183-8 0.04 0.01 0.016 0.004 R.NANJA Private Land
40 183-9 0.16 0.08 0.065 0.032 R.NANJA Private Land
41 183-35 2.00 0.35 0.809 0.142 R.NANJA Private Land
TOTAL 31.97 4.78 12.934 1.934
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Land Schedule
Name of the Project: 3'9 line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Garividi  Village: KONDASAMBHAM
1] 2 3 4 5 6 7 8 9 10
Area to
Total Area to
. Survey Area be Total. be. ' .
Name/No.of the village SI.No. | Number/ . . Area (in | Acquired Classification Type of land
(in | Acquired .
LPM No. Acre) | (in Acre) Hectares) (in
Hectares)
SARKAR
1 96-8 3.13 0.25 1.267 0.101 PORAMBOKE Govt land
2 97-1 0.2 0.11 0.081 0.045 Rythwari mettu PRIVATE LAND
3 97-6 2.15 0.13 0.87 0.053 AII\,ISI]\?JIXA Govt land
SARKAR
4 98-1 5.27 0.13 2.133 0.053 PORAMBOKE Govt land
5 99-1 0.49 0.02 0.198 0.008 Rythwari mettu PRIVATE LAND
6 99-2 1.01 0.12 0.409 0.049 Rythwari mettu PRIVATE LAND
7 99-8 0.71 0.12 0.287 0.049 Rythwari mettu PRIVATE LAND
8 99-9 0.02 0.03 0.008 0.012 Rythwari mettu PRIVATE LAND
9 99-10 0.52 0.09 0.21 0.036 Rythwari mettu PRIVATE LAND
10 99-11 0.05 0.02 0.02 0.008 Rythwari mettu PRIVATE LAND
11 99-12 0.07 0.02 0.028 0.008 Rythwari mettu PRIVATE LAND
12 100-1 0.13 0.03 0.053 0.012 Rythwari mettu PRIVATE LAND
13 100-2 0.57 0.30 0.231 0.121 Rythwari mettu PRIVATE LAND
14 100-19 1.65 0.42 0.668 0.17 Rythwari mettu PRIVATE LAND
15 100-20 0.11 0.10 0.045 0.04 Rythwari mettu PRIVATE LAND
16 100-21 0.25 0.07 0.101 0.028 Rythwari mettu PRIVATE LAND
17 101-1 6.51 0.19 2.635 0.077 Rythwari mettu PRIVATE LAND
18 101-2 0.26 0.04 0.105 0.016 Rythwari mettu PRIVATE LAND
19 101-3 0.25 0.02 0.101 0.008 Rythwari mettu PRIVATE LAND
3 KONDASAMBHAM 20 101-9 0.27 0.07 0.109 0.028 Rythwari mettu PRIVATE LAND
SARKAR
21 102-1 2.40 0.06 0.971 0.024 PORAMBOKE Govt land
SARKAR
23 102-3 0.10 0.00 0.04 0 PORAMBOKE Govt land
24 102-4 0.36 0.02 0.146 0.008 Rythwari mettu PRIVATE LAND
25 102-17 0.26 0.03 0.105 0.012 Rythwari mettu PRIVATE LAND
26 102-18 0.20 0.03 0.081 0.012 Rythwari mettu PRIVATE LAND
27 102-20 0.62 0.02 0.251 0.008 Rythwari mettu PRIVATE LAND
SARKAR
28 103-1 2.13 0.04 0.862 0.016 PORAMBOKE Govt land
29 104-1 0.04 0.01 0.016 0.004 Rythwari pallam PRIVATE LAND
30 104-2 0.10 0.03 0.04 0.012 Rythwari pallam | PRIVATE LAND
31 104-3 0.57 0.02 0.231 0.008 Rythwari pallam | PRIVATE LAND
32 104-4 0.13 0.03 0.053 0.012 Rythwari pallam | PRIVATE LAND
33 104-5 0.12 0.02 0.049 0.008 Rythwari pallam | PRIVATE LAND
34 105-1 1.09 0.17 0.441 0.069 AII;ISNDJIEA Govt land
35 105-10 0.13 0.01 0.053 0.004 Rythwari pallam | PRIVATE LAND
36 105-12 0.13 0.07 0.053 0.028 Rythwari pallam | PRIVATE LAND
37 105-14 0.15 0.03 0.061 0.012 Rythwari pallam PRIVATE LAND
38 105-15 0.07 0.02 0.028 0.008 Rythwari pallam PRIVATE LAND
TOTAL 32.22 2.89 13.04 1.170
Land Schedule
Name of the Project: 3" line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Garividi  Village: KAPUSAMBHAM
1 2 3 4 5 6 7 8 9 10
Area to
Total | Areato
. Survey Area be Total' be' . '
Name/No.of the village SINO | Number/LPM . . Area (in | Acquired | Classification Type of land
(in | Acquired .
NO Acre) | (in Acre) Hectares) (in
Hectares)
4 | KAPUSAMBHAM | 1 162-1 027 | 022 0.109 0.089 Rﬁ}el:tvj“ Private Land
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2 162-2 0.50 | 025 0.202 0.101 Rythwari Private Land
mettu
3 162-3 039 | 0.17 0.158 0.069 Rythwari Private Land
mettu
4 162-4 0.60 | 0.3 0.243 0.093 Rythwari Private Land
mettu
5 162-5 022 | 0.14 0.089 0.057 Rythwari Private Land
mettu
6 162-6 027 | 0.09 0.109 0.036 Rythwari Private Land
mettu
ANADINA
7 163-1 0.46 0.31 0.186 0.125 PUNJA GOVT LAND
ANADINA
163-2 0.28 0.31 0.113 0.125 PUNJA GOVT LAND
ANADINA
9 163-7 0.28 0.31 0.113 0.125 PUNJA GOVT LAND
TOTAL 2.99 2.03 1.322 0.822
Land Schedule
Name of the Project: 3" line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Garividi Village: SERIPETA
2 3 4 5 6 7 8 9 10 11
Survey Total Area to Total Argz to
Name/No.of the village | SL.NO Nl]ir;;/[e v/ Azrie;l Ac;fire d ?riia Acquire Classification | Type of land Remark
NO Acre) (in Acre) | Hectare) Hef:ltrallre)
New Ipms will
(86-1) ANADINA Government be formed after
! 1125 1.21 0.31 049 0.125 PUNJA land Online
subdivision
New Ipms will
(86-2) ANADINA Government | be formed after
2 e | 04 03 0421 1 0121 PUNJA land Online
subdivision
New Ipms will
(87-1) ANADINA Government | be formed after
3 1137 0.37 0.04 0.15 0.016 PUNJA land Online
subdivision
New Ipms will
(87-2) ANADINA Government | be formed after
4 1140 1.12 0.23 0.453 0.093 PUNJA land Online
subdivision
New Ipms will
(87-6) ANADINA Government | be formed after
SERIPETA 5 1141 0.75 0.09 0.304 0.036 PUNJA land Online
subdivision
New Ipms will
(88-1) ANADINA Government be formed after
6 1143 25 0.49 1.012 0.198 PUNJA land Online
subdivision
New Ipms will
(88-4) ANADINA Government | be formed after
7 1144 0.36 0.06 0.146 0.024 PUNJA land Online
subdivision
New Ipms will
(88-5) ANADINA Government | be formed after
8 1147 0.15 0.05 0.061 0.02 PUNJA land Online
subdivision
New Ipms will
(88-6) ANADINA Government be formed after
9 1148 0.39 0.02 0.158 0.008 PUNJA land Online
subdivision
TOTAL 7.53 1.59 3.195 0.643
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Land Schedule
Name of the Project: 3'9 line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Garividi  Village: KONDAPALEM
1] 2 3 4 5 6 7 8 9 10
Total Area to Area to be
Survey Area ( be Toral Acquired
Name/No.of the village SI. No. | Number/LPM n Acquired Area (in C(lin Classification Type of land
No. Acre) | (in Acre) Hectares) Hectares)
1 2-1 0.20 0.20 0.08 0.08 | Sarkar Banjaru GOVf;ll‘;em
2 2-2 0.29 0.1 0.12 0.04 Rythwari mettu Private Land
3 2-4 0.56 0.07 0.23 0.03 Rythwari mettu Private Land
4 2-7 0.20 0.1 0.08 0.04 Rythwari mettu Private Land
5 2-8 0.28 0.19 0.11 0.08 Rythwari mettu Private Land
6 2-9 0.40 0.14 0.16 0.06 Rythwari mettu Private Land
7 2-10 0.52 0.35 0.21 0.14 Rythwari mettu Private Land
8 2-11 0.23 0.23 0.09 0.09 Rythwari mettu Private Land
9 2-12 1.88 0.18 0.76 0.07 Rythwari mettu Private Land
6 | KONDAPALEM |, 3-1 5.56 0.35 225 0.14 poramboke G"Vf;‘rll‘;em
11 4-1 4.03 0.18 1.63 0.07 Rythwari mettu Private Land
12 4-3 0.4 0.08 0.16 0.03 Rythwari mettu Private Land
13 4-4 0.25 0.04 0.10 0.02 Rythwari mettu Private Land
14 4-5 1.81 0.08 0.73 0.03 Rythwari mettu Private Land
15 4-6 0.12 0.03 0.05 0.01 Rythwari mettu Private Land
16 4-7 0.19 0.03 0.08 0.01 Rythwari mettu Private Land
17 7-1 120 | 0.05 0.49 0.02 sarkar Government
poramboke Land
18 7-2 0.49 0.01 0.20 0.00 Rythwari mettu Private Land
TOTAL 18.61 241 7.53 0.975
Land Schedule
Name of the Project: 3" line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Garividi  Village: KL PURAM
1] 2 3 4 5 6 7 8 9 10 11
Area to Total Area to
Survey Total Area be Area be
Name/No.of the village | SI. No. | Number/ . . . Acquired | Classification| Type of land Remark
(in Acre) |Acquired (in .
LPM No. (in Acre) | Hectares) (in
Hectares)
36-1 New lpms will
ANADINA be formed after
I d110,1109, 1 1.76 1.58 0.71 0.64 PUNJA D patta Online
1111) o
subdivision
86-2
(1115,1236, New lpms will
) 1108,1104,1 258 ANADINA D patt. be formed after
103,1099,11 : 0.87 | 1.04 0.35 PUNJA patta Online
00,1237,110 subdivision
7,1106,1105
,1102)
7 KL PURAM sarkar lieifgl}rrr)lr:; z::;;::lr
3 87 (1098) >.06 0.80 | 2.05 0.32 poramboke | CG°0Vtland Online
subdivision
New Ipms will
sarkar be formed after
4 89 (1083) 36.28 0.01 14.68 0.00 poramboke Govtland Online
subdivision
90-1 New Ipms will
) Rythwari . be formed after
5 (1097,1096, 0.50 023 0.20 0.09 PUNJA Private land Online
1095,1094) o
subdivision
Rythwari . New lpms will
6 9020093 ] 0.3 0.10 | 0.13 0.04 pUNJA | Frivateland [ e rmed after
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Online
subdivision

New lpms will

) Rythwari . be formed after
7 90-4 (1091) 0.19 0.05 0.08 0.02 PUNJA Private land Online
subdivision
New Ipms will
Rythwari . be formed after
8 90-5 (1091) 0.09 0.04 0.04 0.02 PUNJA Private land Online
subdivision
New lpms will
) Rythwari . be formed after
9 90-6 (1091) 0.40 0.04 0.16 0.02 PUNJA Private land Online
subdivision
New lpms will
Rythwari . be formed after
10 90-7 (1091) 0.52 0.03 021 0.01 PUNJA Private land Online
subdivision
New Ipms will
Rythwari . be formed after
11 90-8 (1090) 0.12 0.03 0.05 0.01 PUNJA Private land Online
subdivision
New Ipms will
90-10 Rythwari . be formed after
12 (1089) 0.23 0.03 | 0.09 0.01 pUNjA | Privateland Online
subdivision
New Ipms will
90-11 Rythwari . be formed after
13 (1088) 0.24 0.03 | 0.10 0.01 pUNjA | Privateland Online
subdivision
New Ipms will
90-14 Rythwari . be formed after
14 (1086) 0.36 0.04 |0.15 0.02 puNja | Privateland Online
subdivision
New Ipms will
90-15 Rythwari . be formed after
15 (1085) 0.18 0.02 | 0.07 0.01 pUNjA | Privateland Online
subdivision
New Ipms will
90-16 Rythwari . be formed after
16 (1084) 0.38 007 |0.15 0.03 puNja | Privateland Online
subdivision
New Ipms will
Rythwari . be formed after
17 101-1 (925) 0.11 0.05 0.05 0.02 PUNJA Private land Online
subdivision
New Ipms will
Rythwari . be formed after
18 101-2 (924) 0.45 0.03 0.18 0.01 PUNJA Private land Online
subdivision
New Ipms will
Rythwari . be formed after
19 101-3 (922) 0.06 001 0.02 0.00 PUNJA Private land Online
subdivision
New lpms will
Rythwari . be formed after
20 103-1 (931) 0.06 0.05 0.02 0.02 PUNJA Private land Online
subdivision
New Ipms will
Rythwari . be formed after
21 103-2 (931) 0.17 0.02 0.07 0.01 PUNJA Private land Online
subdivision
New Ipms will
Rythwari . be formed after
22 103-3 (931) 0.05 0.04 0.02 0.02 PUNJA Private land Online
subdivision
) Rythwari . New lpms will
23 |103-4030 | 013 0.07 | 0.07 0.03 punja | Privateland | e rmed after
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Online
subdivision

New lpms will

103-10 Rythwari . be formed after
241 (929,928) 0.24 0.10 | 0.10 0.04 pUNjA | Private land Online
subdivision
New lpms will
103-11 Rythwari . be formed after
25 (927) 0.16 0.01 | 0.07 0.00 pUNjA | Privateland Online
subdivision
New lpms will
sarkar be formed after
261 104(955) 13.62 043 | 551 0.17 poramboke | G°Vt1and Online
subdivision
116-1 New Ipms will
- Rythwari . be formed after
27 (1020,1019, 0.76 Private land .
1018,1017) 0.40 0.31 0.16 mettu Online
’ subdivision
New Ipms will
116-2 Rythwari . be formed after
28 (1016) 0.25 012 |0.10 0.05 mettu Private land Online
subdivision
New Ipms will
116-3 Rythwari . be formed after
29 (1016) 0.15 0.05 | 0.06 0.02 mettu Private land Online
subdivision
New Ipms will
116-4 Rythwari . be formed after
. . . mettu nline
30 (1015) 1.04 0.40 0.42 016 Private land Onli
subdivision
New Ipms will
116-5 Rythwari be formed after
31 (1014) 0.20 0.09 | 0.08 0.04 mettu Govt land Online
subdivision
New Ipms will
116-6 Rythwari . be formed after
32 (1013) 0.25 025 |0.10 0.10 mettu Private land Online
subdivision
New Ipms will
116-7 Rythwari . be formed after
33 (1012) 1.29 011 | 0.52 0.05 mettu Private land Online
subdivision
New Ipms will
116-9 Rythwari . be formed after
34 (1011) 0.50 0.04 | 020 0.01 mettu Private land Online
subdivision
New Ipms will
119-1 Rythwari . be formed after
3 (1043) 0.31 0.06 | 0.13 0.02 mettu Private land Online
subdivision
New lpms will
119-2 Rythwari . be formed after
36 (1040) 0.27 0.07 |0.11 0.03 mettu Private land Online
subdivision
New Ipms will
119-12 Rythwari . be formed after
37 (1040) 0.16 0.06 0.07 0.02 mettu Private land Online
subdivision
New Ipms will
119-13 Rythwari . be formed after
38 (1039) 0.25 0.10 | 0.10 0.04 mettu Private land Online
subdivision
New lpms will
119-14 Rythwari . be formed after
39 (1039) 0.12 0.09 | 0.05 0.04 mettu Private land Online
subdivision
119-15 Rythwari . New lpms will
. . . mettu ¢ formed after
40 1020 0.04 0.03 0.02 0.01 Private land be f d af
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Online
subdivision
TOTAL 69.90 6.63 28.29 2.683
Land Schedule
Name of the Project: 3'9 line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Cheepurupalli Village: Purreyavalasa
1] 2 3 4 5 6 7 8 9 10
Total Area to Area to be
Name/No.of the Survey Area be Total Area Acquired
o SI. No. | Number/LPM . . (in 4 Classification Type of land
village No (in Acquired Hectares) (in
) Acre) | (in Acre) Hectares)
1 1 5.81 0.15 2.351 0.061 Rythwari Punja Private Land
2 2 057 | 0016 0.231 0.006 Sarkar Government Land
Poramboku
3 3 1.47 0.11 0.595 0.045 Rythwari Punja Private Land
Purreyavalasa Sarkar
4 6 1.11 0.572 0.449 0.231 ar Government Land
Poramboku
5 1018 0.15 0.097 0.061 0.039 Sarkar Government Land
Poramboku
Total 9.11 0.945 3.687 0.382

Land Schedule

Name of the Project: 37 line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Cheepurupalli Village: Sumitrapuram
1 2 3 4 5 6 7 8 9 10 11
Total
S Survey A(; ; Areato be | Total Area //\::a:ic;elzle Tvpe of
Name/No.of the village ’ Number/ ) Acquired (in q; Classification yp Remark
No. (in . (in land
LPM No. (in Acre) Hectares)
Acre) Hectares)
1 62 1.62 0.76 0.656 0.308 Thotapalli | Governm -
kaluva ent Land
2 63 0.55 0.268 0.223 0.108 Sarkar Punja | LTvate .
Land
3 64 0.48 0.227 0.194 0.092 Sarkar Punja | LTvate -
Land
4 65 0.47 0.237 0.19 0.096 | SarkarPunja | rvate .
Land
5 66 1.04 0.517 0.421 0.209 Sarkar Punja | LTvate -
Land
New Ipms
. 530,531,532
S k El k)
6 67 0.24 0.24 0.097 0.097 arkar Pﬁav;ée formed after
9 Sumitrapuram Nanja online
subdivisions
New lpms
522,523,525,
Sarkar Private 526,527,542,
7 71 1.29 0.711 0.522 0.288 Nanja Land 543 formed
after online
subdivisions
K -
8 79 0.31 0.238 0.125 0.096 Sarkar Private -
Nanja Land
Sarkar Governm
9 84 0.94 0.203 0.38 0.082 Poramboku ent Land -
10 100 10.11 0.37 4.091 0.15 Cheruvy | GOVem -
ent Land
Total 17.05 3.771 6.899 1.526
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Land Schedule
Name of the Project: 3'9 line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Cheepurupalli Village: Cheepurupalli
1] 2 3 4 5 6 7 8 9 10
Name/No.of the Survey 1/;‘;21 Area to be | Total Area P;rceautgeb;
o SI. No. | Number/LPM . Acquired (in 45 Classification Type of land
village No (in (in Acre) Hectares) (in
) Acre) Hectares)
1 21-19 0.3 0.06 0.121 0.024 Inam Nanja Private Land
2 21-20 0.04 0.03 0.016 0.012 Inam Punja Private Land
10 | Cheepurupalli 3 21-21 0.28 0.03 0.113 0.012 Inam Punja Private Land
4 21-22 0.05 0.04 0.02 0.016 Inam Punja Private Land
5 21-23 0.19 0.11 0.077 0.045 Inam Punja Private Land
Total 0.86 0.27 0.347 0.109
Land Schedule
Name of the Project: 3" line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Cheepurupalli Village: Gulivindada Agraharam
1] 2 3 4 5 6 7 8 9 10
Survey ]1;(;:;1 Area to be | Total Area /Zr:autic;;-:
Name/No.of the village | SI. No. | Number/LPM (in Acquired (in %in Classification Type of land
No. Acre) (in Acre) Hectares) Hectares)
1 159 321 0.73 1.299 0.295 Sarkar Cheruvu
Nalaayak
2 160-1 0.2 0.09 0.081 0.036 Rythwari Private Land
Laayak Dry
3 160-2 0.15 | 012 0.061 0.049 Rythwari Private Land
Laayak Dry
4 160-3 0.56 0.2 0.227 0.081 Rythwari Private Land
Laayak Dry
5 160-16 0.05 0.03 0.02 0.012 Rythwari Private Land
Laayak Dry
6 160-17 0.19 | 0.5 0.077 0.061 Rythwari Private Land
Laayak Dry
7 160-18 0.05 0.01 0.02 0.004 Rythwari Private Land
Laayak Dry
Rythwari .
8 179-1 0.14 0.12 0.057 0.049 Laayak Wet Private Land
9 179-2 0.02 | 001 0.008 0.004 Rythwari Private Land
Laayak Wet
Rythwari .
10 179-3 0.22 0.2 0.089 0.081 Laayak Wet Private Land
Rythwari
1 Gulivindada 11 179-4 0.2 0.08 0.081 0.032 Laayak Mettu | Busthiti kaluva
Agraharam bandha
Sarkar
12 179-5 0.05 0.05 0.02 0.02 Nalaayak Gayaalu
Mettu banjaru
13 179-6 0.12 | 0.4 0.049 0.057 Rythwari Private Land
Laayak Dry
14 179-7 0.15 0.06 0.061 0.024 Rythwari Private Land
Laayak Dry
15 179-12 0.59 | 021 0.239 0.085 Rythwari Private Land
Laayak Dry
16 179-14 034 | 024 0.138 0.097 Rythwari Private Land
Laayak Dry
17 179-18 0.07 0.03 0.028 0.012 Rythwari Private Land
Laayak Dry
18 179-20 0.09 | 0.08 0.036 0.032 Rythwari Private Land
Laayak Dry
19 179-21 0.05 | 0.06 0.02 0.024 Rythwari Private Land
Laayak Dry
20 179-22 0.04 | 0.03 0.016 0.012 Rythwari Private Land
Laayak Dry
21 179-23 0.07 0.07 0.028 0.028 Rythwari Private Land
Laayak Dry
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22 179-24 0.11 0.09 0.045 0.036 Rythwari Private Land
Laayak Dry
23 179-25 0.1 0.1 0.04 0.04 Rythwari Private Land
Laayak Dry
24 235-1 0.1 0.04 0.04 0.016 Rythwari Private Land
Laayak
25 235-2 0.15 0.12 0.061 0.049 Rythwari Private Land
Laayak
26 235-10 0.74 0.1 0.299 0.045 Rythwari Private Land
Laayak
27 235-11 017 | 0.8 0.069 0.073 Rythwari Private Land
Laayak
28 235-12 0.22 0.1 0.089 0.045 Rythwari Private Land
Laayak
29 235-13 0.35 0.09 0.142 0.036 Rythwari Private Land
Laayak
30 235-14 0.3 0.26 0.121 0.105 Rythwari Private Land
Laayak
31 235-15 0.54 | 002 0.219 0.008 Rythwari Private Land
Laayak
32 235-18 0.91 0.15 0.368 0.061 Rythwari Private Land
Laayak
Total 10.25 3.98 4.148 1.611
Land Schedule
Name of the Project: 3" line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Gurla Village: Chodavaram
1] 2 3 4 5 6 7 8 9 10
Name/No.of the Survey ]1;2211 Area to be Total IX: auti(;fzie
o SI. No. | Number/LPM . Acquired Area (in a Classification Type of land
village No (in (in Acre) Acre) (in
) Acre) Hectares)
1 387-1 0.12 0.035 0.049 0.014 Inam -Wet Private Land
2 386-1 0.59 0.17 0.239 0.069 Inam -Wet Private Land
3 385-1 3.94 0.403 1.594 0.163 | Sarkar-Poramaboku G"Vgﬁglem
4 375-1 0.68 1.602 0.275 0.648 Inam -Dry Private Land
12| Chodavaram 5 374-1 0.27 1.902 0.109 0.77 Inam -Dry Private Land
6 311-1 0.12 0.274 0.049 0.111 R.Dry Private Land
7 128-1 0.3 1.611 0.121 0.652 R.Wet (LCC) Private Land
8 125-1 1.15 1.273 0.465 0.515 R.Dry Private Land
9 124-1 1.28 2.685 0.518 1.087 R.Dry Private Land
10 130 0.78 1.744 0.316 0.706 | Sarkar-Poramaboku Govgflg‘em
Total 9.23 11.699 3.735 4.735
Land Schedule
Name of the Project: 3" line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Gurla Village: Garida
1] 2 3 4 5 6 7 8 9 10
Name/No.of the Survey 1221] Area to be Total AAr: autic;e?de
o SI. No. | Number/LPM . Acquired Area (in 4 Classification Type of land
village No (in (in Acre) Acre) (in
) Acre) Hectares)
Sarkar- Government
11 66 2.27 0.175 0.919 0.071 Poramaboku Land
13 Garida 12 67 0.86 0.365 0.348 0.148 R.Dry Private Land
13 68 0.18 0.28 0.073 0.113 R.Dry Private Land
Sarkar- Government
14 81 1.12 0.181 0.453 0.073 Poramaboku Land
Total 4.43 1.001 1.793 0.405
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Land Schedule
Name of the Project: 3'9 line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Gurla Village: Chinthapallipeta
1] 2 3 4 5 6 7 8 9 10
Survey Total Area to be Area t.o be
Name(No.of the SI. No. Number/LPM Ar.ea Acquired (in thal Area Acqplred Classification | Type of land
village No. (in Acre) (in Acre) (in
Acre) Hectares)
15 67/1 1.71 0.07 0.692 0.028 R.Dry Private Land
14 | Chinthapallipeta 16 6712 0.14 0.07 | 0.057 0.028 Porsfég(;ku Govlelglent
17 67/3 1.71 0.066 0.692 0.027 R.Dry Private Land
Total 3.56 0.206 1.441 0.083
Land Schedule
Name of the Project: 3'9 line between Vizianagaram to Naupada in connection to Khurda Road —Vizianagaram (363 Kms)
District: Vizianagaram Mandal: Gurla Village: Kella
1] 2 3 4 5 6 8 9 10
Surve Total Area to be Total Area to be
Name_/No.ofthe SL. Number/I}jPM Ar.ea Acquired Area (in Acqplred Classification Type of land
village No. No. (in (in Acre) Acre) (in
Acre) Hectares)
18 248-1 0.37 0.179 0.15 0.072 R.Dry Private Land
19 262-1 0.14 0.25 0.057 0.101 Sarkar-Dry Private Land
20 267-1-A-1 0.06 0.298 0.024 0.121 Sarkar-Dry Private Land
15 Kella 21 269-1 0.24 0.142 0.097 0.057 Sarkar-Dry Private Land
22 33-1 0.16 0.178 0.065 0.072 Inam -Wet Private Land
23 124-1 0.48 0275 0.194 0.111 Sarkar-Poramaboku G"Vf;‘:gem
Total 145 1.322 0.587 0.535
Abstract
SLNO Name of the Village Total Extent (in Acre) Total Extent (in
Hectares)
1 Garividi 3.73 1.510
2 Thondrangi 4.78 1.934
3 Kondasambham 2.89 1.170
4 Kapusambham 2.03 0.822
5 Seripeta 1.59 0.643
6 Kondapalem 241 0.975
7 K.Lpuram 6.63 2.683
8 Purreyavalasa 0.945 0.382
9 Sumitharapuram 3.771 1.526
10 Cheepurupalli 0.27 0.109
11 G.Agraharam 3.98 1.611
12 Chadavaram 11.699 4.735
13 Garida 1.001 0.405
14 Chintapallieta 0.206 0.083
15 Kella 1.322 0.535
Total 47.254 19.123

[F. No. CE/Con/III/VSKP /VZM-NWP 3" Line/SRP/20A]
SUDHIR KUMAR PARIDA, Chief Engineer (Con-III)
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